\ 2241 TEM NO. 54 COURT NO. 2 SECTION |1 A
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl.) No(s).4907-4910/2016
(Arising out of inpugned final judgnent and order dated 28/08/2015
in CRLAP  No. 230, 232, 243 and 275 passed by t he Hi gh

pat na)
AJAY KR GHOSHAL ETC Petitioner(s)
VERSUS
STATE OF BI HAR Respondent ( s)
(with appl n. (s) for i mpl eadnent and interim relief and
report)
Date : 16/01/ 2017 These petitions were called on for hearing today.
CORAM : HON&#39; BLE MR. JUSTI CE DI PAK M SRA

HON&#39; BLE MRS. JUSTI CE R BANUMATHI
For Petitioner(s) M. Nagendra Rai, Sr. Adv.
M. Smarhar Singh, AOR

For Respondent (s) Mr. Gopal Singh, ACR
M. Mani sh Kumar, Adv.

M. Advitya Awasthi, Adv.

M. Mthilesh Kumar, Singh

M. Manju Singh, Adv.

M. J. Bangarvi, Adv.

M. T. Verma, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER
Leave granted.
I.A for inpleadnent stands all owed.
Lear ned counsel for t he i nf or mant is permitted to assi st
Court.
Heard | earned counsel for the parties.
Judgnent reserved.
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